
LOtC SABHA 

(Part I—Quetdons

‘ 0 9

LOK SABHA
Wednesday y 23rd Novembery J^SS 

The Lok Sabha met at Eleven pf thg Clock 
iMr. Speaker in the Chair]
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Dr. M. NL D at 1 We had asked for a
report from our Director of Anthropology 
and he has submitted a report to us. 
From that report we find that the Director 
of Anthropology has reached the concha- 
sion— it is a tentative conclusionp—  
that the human remains are of a batch of 
pilgrims. The Director of Anthropologyr 
proposes to send a further party for furthe 
investigation.
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Nylon Ropet

*M. Sbrl 'Bmhmdur S lafh : WiU the
Miniwer of Dcfeiw* be t>leued to « ite;

(a) whether the question of using 
nylon ropes in addition to th<»e of 
steel and coir for Naval Ships has 
been cbtrtidered by the Inditftt Navy; 
and

(b) if to, whether nylofi
be usefully utilized for Naval Ships?

The D m icy  Mlniater ®f Defence. 
(Smrdmr Ma|lthla) t (a) Tes.

(b) Trials are still in progress.

S h r ilta te d M
whellier any economy c»n effectea oy 
the we of these nylon ropes?
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Sardar Ma|lthia ; As I said, the trials 
arc still in progress. But I should like to 
add here uiat the cost of a coil of 
120 fathoms of nylon rope of i j  inch 
circumference is approximately Rs. 560, 
yiiercas the cost of the same length of 
Manila rope, which is manufactured in
digenously in India, is about Rs. 70. 
So there is a lot of difference, although the 
awt of maintenance is very much leas in 
the case of nylon rope.

Sbri Bahadur Singh j May I know 
whether these nylon ropes have been used 
by any other country for naval purposes, 
or is it that only we have started using 
them ? I

Sardar Majlthla 1 No, they are being 
tried in other countries as well.

Shrlmati Ua Palchoudhury t Since 
nylon is a very highly inflammable material, 
what precautions.are sought to be taken in 
that regard ?

^ r d * r  « As I said, the
trials are taking pl«ce, and that aspect 
surely, will be duly considered.
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Sporta and Garnet
*101. Shri V. P. Nayar : Will the 

Mimster of Education be pleased to 
state :| •

(a) whether the Central Govern
ment have spent any amounts since
1947:^

(/) for constructing gymnasia,
(it) for constructing stadia, and
(iiO for laying sports and games, 

fields and courts; and
(b) if so, what is the aggregate amount 

spent till the ist July, 1955?

The Parliamentary Secretary to the 
Mlniater of Education (Dr. M. M.
Daa) t (a) (0  Yes Sir.

(»0 Yes Sir.
(liO Yes Sir.
(b) Rs. 78967/-.

Shri V. P, Nayar : Could I know whe
ther the Government of India have spent 
any amounts specifically for the purpose of 
constructing stadia or sports grounds and 
courts, either by universities for which 
grants are made by the Central Government 
or by Part C States the administration of 
which is directly the responsibihty of the 
Central Grovernment ?

Dr. M. M, iDaa t There is a scheme 
known as Campus Works Projects scheme 
under the Youth Welfare Progrenrme ol the 
Government of India in the Ministiy of 
Education. Under that scheme grants are 
given to the Universities and other educa
tional institutions for the construction' of 
stadia, swimming i^ ls , open air theatres 
running tracks, cinder iiccl^s, etc.

Shri V. P. Nayar : May I know whether 
in view of the fact that at present there are 
hardly any facilities worth the name for 
regular play on account of the lack of stadia, 
sports grounds, g>mnasia and swimming 
pools, the Government of India have in 
contemplation any scheme under which 
there would be a large number of these to 
enable the younger geneiation tot^keto 
regular cxcfdse in the next Five Year Flan 
and, if so, whether any target has been 
set for the expenditure to be incurred 
under the Second Five Year Plan on this 
account.




